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PUBLISHED SIMULTANEDUSLY FROM AHMEDABAD, BENGALURY, BHOPAL, BHUBANESWAR, CHANDIGARH, CHENNAI, HYDERABAD, KOCH), KOLKATA, LUCKNOW, MUMBAI, NEW DELHI AND PUNE

FORMB
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insclvency and Bankruptcy Board of India
(Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF REACON ENGINEERS (INDIA)PVT LTD
Sl

No. PARTICULARS DETAILS
1. |Name of corporate debfor REACON ENGINEERS {INDIA) PVT LTD

2. |Date ofincorporation of corporate debtor 25/10/1998

3. |Authority under which corporate debtor is|Registrar of Companies, Kolkata
incorporated /registered

4, |Corporate Identity No. / Limited Liability)U45201WB1988PTC045417
Identification No.of corporate debtor

5. Address of the registered office and principal|227, KAMALALAYA CENTRE, 156A LENIN
office (ifany) of corporate debtor SARANI, KOLKATA, West Bengal, India, 700013

6. |Date of closure of Insolvency Resolution Process | 17/12/2024
7. |Liquidation commencement date of corporate|17/12/2024
debtor (The order copy was received on 19/12/2024)

8. |Name and registration number of the insolvency|SANJEEYV JHUNJHUNWALA
professional acting as liquidator IBBI/IPA-001/1P-P00325/2017-18/10595.

0, |Address and e-mail of the liquidator, as|Siddha Weston, 3 Weston Street, Suite No 134,
registered with the Board Kolkata-700013
sanjeevjhunjhunwala@gmail.com

10.|Address and e-mail to be used for|Siddha Weston, 9 Weston Street, Suite No 134,
correspondence with the liquidator Kolkata-700013, cirp.reacon@gmail.com

11.|Last date for submission of claims 16/01/2025

Notice is hereby given that the National Company Law Tribunal Kolkata Bench has ordered the
commencement of liquidation ofthe REACON ENGINEERS (INDIA) PVT LTD on17/12/2024.

The stakeholders of REACON ENGINEERS (INDIA) PVT LTD on are hereby called upon to submit their
claims with proof on or before16/01/2025, o the liquidator at the address mentioned againstitem No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with the proofin person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties.

In case a stakeholder does not submit its claims during the liquidation process, the claims submitted by
such a stakeholder during the corporate insolvency resolution process under the Insoivency and
Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016,
shall be deemed to be submitted under section 38. i
Mr.Sanjeevdhunjhunwala

Liquidator

Mfs REACON ENGINEERS (INDIA) PVT LTD

IBBI/IPA-001/IP-P00325/2017-18/10595

AFA Valid Till 30/06/2025

9, Weston Street, Siddha Weston, Suite No. 134, Kolkata-700013

Date :22.12.2024 Correspondence Email ID: cirp.reacon@gmail.com

Place ; Kolkata
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BEHGALURY MONDAY, 23 DECEMBER 2024

FORMB
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India
(Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF REACON ENGINEERS (INDIA)PVT LTD
8l

No. PARTICULARS DETAILS
1. |Name of corporate debtor REACON ENGINEERS (INDIA) PVT LTD

2. |Dateofincorporation of corporate debtor 25/10/1998

3. |Authority under which corporate debtor is|Registrarof Companies, Kolkata
incorporated /registered

4. |Corporate |dentity No. / Limited Liability|U45201WB1988PTC045417
Identification No.of corporate debtor

5. |Address of the registered office and principal{227, KAMALALAYA CENTRE, 156A LENIN
office (ifany) of corporate debtor SARANI, KOLKATA, West Bengal, India, 700013

. |Date of closure of Insolvency Resolution Process |17/12/2024

6
7. |Liquidation commencement date of corparate|17/12/2024
debtor (The order copy was received on 19/12/2024)

8. |Name and registration number of the insolvency| SANJEEV JHUNJHUNWALA
professional acting as liquidator IBBI/IPA-001/IP-P00325/2017-18/10595.

0. [Address and e-mail of the liquidator, as|Siddha Weston, 9 Weston Street, Suite No 134,
registered withthe Board Kolkata-700013
sanjeevjhunjhunwala@gmail.com

10.|Address and e-mail to be used for{Siddha Weston, 9 Weston Street, Suite No 134,
correspondence with the liquidator Kolkata-700013, cirp.reacon@gmail.com

11.|Last date for submission of claims 16/01/2025

Notice is hereby given that the National Company Law Tribunal Kolkata Bench has ordered the
commencement of liquidation ofthe REACON ENGINEERS (INDIA) PVT LTD on17/12/2024.

The stakeholders of REACON ENGINEERS {INDIA) PVT LTD on are hereby called upon to submit their
claims with proof on or before16/01/2025, to the liquidator at the address mentioned againstitemNo. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submitthe claims with the proofin person, by post or by electronic means.

Submission of false or misleading proof of claims shall atiract penalties.

In case a stakeholder does not submit its claims during the liquidation process, the claims submitted by
such a stakeholder during the corporate insolvency resolution process under the Insolvency and
Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016,
shall be deemed to be submitted under section 38. l
Sdi-

Mr.SanjeevJhunjhunwala

Liquidator.

M/s REAGON ENGINEERS (INDIA) PVT LTD

IBBI/IPA-001/IP-P00325/2017-18/10595

AFA Valid Till 30/06/2025

9, Weston Street, Siddha Weston, Suite No. 134, Kolkata-700013

Date :22.12.2024 Correspondence Email ID: cirp.reacon@gmail.com

Place : Kolkata




PUBLISHED SIMULTANEOUSLY FROM AHMEDABAD, BENGALURU, BHOPAL, BHUBANESWAR, CHANDIGARH, CHENHAL, HYDERABAD, XOCH!, KOLKATA, LUCKNOW, MUMBAI, HEW DELHI AND PUNE
sHopaL  MONDAY, 23 DECEMBER 2024

FORMB
PUBLIC ANNOUNCEMENT
{Regulation 12 of the Insolvency and Bankruptcy Board of india
{Liquidation Pracess) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF REACON ENGINEERS (INDIA)PVT LTD

" PARTICULARS DETAILS
1. |Name of corporate debtor REACON ENGINEERS (INDIA) PVTLTD

2. |Dateofincorporation of corporate debtor 25/10/1898

3. |Authority under which corporate debtor is|Registrarof Companies, Kolkata
incorporated /registered

4, |Corporate Identity No. / Limited LiabilityjU45201WB1988PTC045417
Identification No.of corporate debtor

5. |Address of the registered office and principal{227, KAMALALAYA CENTRE, 156A LENIN
office (if any) of corporate debtor SARANI, KOLKATA, West Bengal, India, 700013

. |Date of closure of Insolvency Resolution Process [17/12/2024

6
7. |Liquidation commencement date of carporate|17/12/2024
debtor (The order copy was received on 19/12/2024) ]

8. |Name and registration number of the insolvency|SANJEEY JHUNJHUNWALA
professional acting as liquidator IBBIIPA-001/IP-P00325/2017-18/10595.

9. |Address and e-mail of the liquidator, asiSiddha Weston, 9 Weston Street, Suite No 134,
registered with the Board Kolkata-700013
sanjeevjhunjhunwala@gmail.com

10.[Address and e-mail to be used for(Siddha Weston, 9 Weston Sireet, Suite No 134,
correspondence with the liquidafor Kolkata-700013, cirp.reacon@gmail.com

11.{Lastdate for submission of claims 16/01/2025

Notice is hereby given that the National Company Law Tribunal Kolkata Bench has ordered the
commencement of liquidation ofthe REACON ENGINEERS (INDIA) PVT LTD on17/12/2024.

The stakeholders of REACON ENGINEERS (INDIA) PVT LTD on are hereby called upon to submit their
claims with proof on or before16/01/2025, to the liquidator at the address mentioned againstitem No. 10.

The financial creditors shall submit their claims with proof by electronic means only. Al other creditors may
submit the claims with the proofin person, by pastor by electronicmeans.

Submission of false or misleading proof of claims shall attract penalties.

In case a stakeholder does not submit its claims during the liquidation process, the claims submitted by
such a stakeholder during the corporate insolvency resolution process under the Insolvency and
Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016,
shall be deemed to be submitted under section 38. "
Mr.Sanjeevdhunjhunwala

Liquidator

M/s REACON ENGINEERS (INDIA) PVT LTD

IBBI/IPA-001/iP-P00325/2017-18/10595

AFA Valid Tilt 30/06/2025

9, Weston Street, Siddha Weston, Suite No. 134, Kolkata-700013

Date :22.12.2024 Correspondence Email [D: cirp.reacon@gmail.com
Place * Kolkata Registered Email ID: sanjeevjhunjhunwala@gmaih.com
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S E ARSI, MONDAY, 23 DECEMBER 2024

FORMB
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptey Board of India
(Liquidation Process} Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF REACON ENGINEERS (INDIA)PVT LTD

o PARTICULARS DETAILS
1. |Nameof corporate debtor REACON ENGINEERS {INDIA) PVT LTD

2. |Date ofincorporation of corporate debtor 25/10/1998

3. {Authority under which corporate debtor is{Regisirarof Companies, Kolkata
incorporated fregistered

4. |Corporate Idenfity No. / Limited LiabilityjU45201WB1988PTC045417
[dentification No.of corporate debtor

5. |Address of the registered office and principal|227, KAMALALAYA CENTRE, 156A LENIN
office (if any) of corporate debtor SARANI, KOLKATA, West Bengal, India, 700013

. |Date of closure of Insolvency Resolution Process |17/12/2024

3
7. |Liquidation commencement date of corporate{17/12/2024
debtor (The order copy was received on 19/12/2024)

8. |Name and registration number of the insolvency|SANJEEV JHUNJHUNWALA
professional acting as liquidator |BBI/IPA-001/iP-P00325/2017-18/10595.

9. |Address and e-mail of the liquidator, as|Siddha Weston, 9 Weston Street, Suite No 134,
registered with the Board Kolkata-700013
sanjeevjhunjhunwala@gmail.com

10.|{Address and e-mail to be used for|Siddha Weston, 9 Weston Sireet, Suite No 134,
correspondence with the liquidator Kolkata-700013, cirp.reacon@gmail.com

11. | Lastdate for submission of claims 16/01/2025

Notice is hereby given that the National Company Law Tribunal Kolkata Bench has ordered the
commencement of liquidation ofthe REACON ENGINEERS (INDIA) PVT LTD on17/12/2024.

The stakeholders of REACON ENGINEERS (INDIA) PVT LTD on are hereby called upon to submit their
claims with proof on or before16/01/2025, to the liquidator atthe address mentioned againstitem No. 10.

The financial creditors shall submit their claims with proof by electronic means only. Al other creditors may
submitthe claims with the proofin person, by postor by electronic means.

Submission of false or misleading proof of claims shall attract penalties.

In case a stakeholder does not submit its claims during the liquidation process, the claims submitted by
such a stakeholder during the corporate insolvency resolution process under the Insolvency and
Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016,
shall be deemed to be submitted under section 38, I
Sd/l-

Mr.Sanjeevdhunjhunwala

Liquidator

M/s REACON ENGINEERS (INDIA) PVT LTD

IBBI/IPA-001/iP-P00325/2017-18/10595

AFA Valid Till 30/06/2025

9, Weston Street, Siddha Weston, Suite No. 134, Kolkata-700013

Date ;22.12,2024 Correspondence Email ID: cirp.reacon@gmail.com
Place : Kolkata Registered Email ID: sanjeevjhunjhunwala@gmail.com
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PUBLISHED SIMULTANEOUSLY FROM AHMEDABAD, BENGALURU, BHOPAL, BHUBANESWAR, CHANDIGARH, CHENMAI, HYDERABAD, KOCH], KOLKATA, LUCKROW, MUMBAI, NEW DELH! AND PUNE

CHANDIGARH, MONDAY, 23 DECEMBER 2024

FORMB
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Beard of India
(Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF REACON ENGINEERS (INDIA)PVT LTD

ﬁ'o PARTICULARS DETAILS
1. |Name of corporate debtor REACON ENGINEERS (INDIA) PVTLTD

2. |Dateofincorporation of corporate debtor 25/10/1998

3. |Authority under which corporate debtor is{Registrarof Companies, Kolkata
incorporated /registered
4. |Corporate Identity No. / Limited Liability|U45201WB1988PTC045417
[dentification No.of corporate debtor
5. |Address of the registered office and principal[227, KAMALALAYA CENTRE, 156A LENIN
office (if any) of corporate debtor SARANI, KOLKATA, West Bengal, India, 700013

6. |Date of closure of Insolvency Resolution Process {17/12/2024

7. |Liquidation commencement date of corporate{17/12/2024

debtor {The order copy was received on 19/12/2024)

8. |Name and registration number of the insolvency| SANJEEY JHUNJHUNWALA

professional acting as liquidator [BBIIPA-001/IP-P00326/2017-18/10595.

9. |Address and e-mail of the liquidator, as|Siddha Weston, 9 Weston Street, Suite No 134,
registered with the Board Kolkata-700013
sanjeevjhunjhunwala@gmail.com
10./Address and e-mail to be used for|Siddha Weston, @ Weston Sireet, Suite No 134,
correspondence with the liquidator Kolkata-700013, cirp.reacon@gmail.com
11.|Lastdate for submission of claims 16/01/2025

Notice is hereby given that the National Company Law Tribunal Kolkata Bench has ordered the
commencement of liquidation ofthe REACON ENGINEERS (INDIA) PVT LTD on17/12/2024.

The stakeholders of REACON ENGINEERS (INDIA) PVT LTD on are hereby called upon to submit their
claims with proof on or before16/01/2025, to the liquidator atthe address mentioned againstitem No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submitthe claims with the proofin person, by postorby electronic means.

Submission of false or misteading proof of claims shall attract penalties.

In case a stakeholder does not submit its claims during the liquidation process, the claims submitted by
such a stakeholder during the corporate insolvency resolution process under the Insolvency and
Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons) Regutations, 2016,
shall be deemed to be submitted under section 38.

Sdl-

Mr.SanjeevJhunjhunwala

Liquidator

M/s REACON ENGINEERS (INDIA) PVT LTD

iBBH/IPA-001/IP-P00325/2017-18/10595

AFA Valid Till 30/06/2025

9, Weston Strest, Siddha Weston, Suite No. 134, Kolkata-700013

Date :22.12.2024 Correspondence Email ID: cirp.reacon@gmail.com
Place : Kolkata Registered Email ID: sanjeevjhunjhunwala@agirils
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cuennal,  MONDAY, 23 DECEMBER 2024

FORMB
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India
(Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF REACON ENGINEERS (INDIA)PVT LTD

Name of corporate debtor REACON ENGINEERS (INDIA) PVTLTD

ﬂ PARTICULARS DETAILS
1.
2. |Dateofincorporation of corporate debtor 25[10/1998

3

. |Authority under which corporate debtor is|Registrarof Companies, Kolkata
incorporated fregistered

4. |Corporate ldentity No. / Limited Liability|U45201WB1988PTC045417
Identification No.of corporate debtor

5. |Address of the registered office and principal}227, KAMALALAYA CENTRE, 156A LENIN
office (if any) of corporate debtor SARANI, KOLKATA, West Bengal, India, 700013

Date of closure of Insolvency Resolution Process | 17/12/2024

N

Liquidation commencement date of corporate{17/12/2024
debtor (The order copy was received on 19/12/2024)

8. |Name and registration number of the insolvency| SANJEEV JHUNJHUNWALA
professional acting as liquidator [BBI/IPA-001/IP-P00325/2017-18/10595.

0. |Address and e-mail of the liquidator, as|Siddha Weston, 9 Weston Sireet, Suite No 134,
registered with the Board Kolkata-700013
sanjeevjhunjhunwala@gmail.com

10.|Address and e-mail to be used for{Siddha Weston, 9 Weston Street, Suite No 134,
correspondence with the liquidator Kolkata-700013, cirp.reacon@gmail.com

11. |Last date for submission of claims 16/01/2025

Notice is hereby given that the National Company Law Tribunal Kolkata Bench has ordered the
commencement of liquidation ofthe REACON ENGINEERS (INDIA) PVT LTD on17/12/2024.

The stakeholders of REACON ENGINEERS (INDIA) PVT LTD on are hereby called upon fo submit their
claims with proofon or before16/01/2025, to the liquidator at the address mentioned againstitem No. 10,

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submitthe claims with the proofin person, by postor by electronic means.

Submission of false or misleading proof of claims shall attract penalties.

In case a stakeholder does not submit its claims during the liquidation process, the claims submitted by

such a stakeholder during the corporate insolvency resolution process under the Insolvency and
Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016,
shall be deemed to be submitied under section 38. ;

Sd/-

Mr.SanjeevJhunjhunwala

Liquidator

M/s REACON ENGINEERS (INDIA) PVT LTD

IBBI/IPA-001/IP-P00325/2017-18/10595

AFA Valid Till 30/06/2025

9, Weston Strest, Siddha Weston, Suite No. 134, Kolkata-700013

Date :22.12.2024 Correspondence Email ID: cirp.reacon@gmail.com
Place * Kolkata Registered Email [D: sanjeevjhunjhunwala@gmail.com




MvDERABAD,  MONDAY, 23 DECEMBER 202

FORMB
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptey Board of India
{Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF REACON ENGINEERS (INDIA)PVT LTD

. PARTICULARS DETAILS
1. |Nameof corporate debtor REACON ENGINEERS (INDIA) PVTLTD

2. |Dateofincarporation of corporate debtor 25/10/1998

3. |Authority under which corporate debtor is|Registrar of Companies, Kolkata
incorporated /registered

4, |Corporate |dentity No. / Limited Liability|U45201WB1988PTC045417
Identification No.of corporate debtor

5. |Address of the registered office and principal|227, KAMALALAYA CENTRE, 156A LENIN
office (if any) of corporate debtor SARANI, KOLKATA, WestBengal, India, 700013

6. {Date of closure of Insolvency Resolution Process | 17/12/2024
7. |Liquidation commencement dafe of corporate|17/12/2024
debtor (The order copy was received on 19/12/2024)

8. |Name and registration number of the insolvency|SANJEEV JHUNJHUNWALA
professional acting as liquidator IBBI/IPA-001/IP-P00325/2017-18/10595,

9. |Address and e-mail of the liquidator, as|Siddha Weston, 9 Weston Street, Suite No 134,
registered with the Board Kolkata-700013
sanjeevjhunjhunwala@gmail.com

10.|Address and e-mail to be used for|Siddha Weston, 9 Weston Street, Suite No 134,
correspondence with the liquidator Kolkata-700013, cirp.reacon@gmail.com

11.|Last date for submission of claims 16/01/2025

Notice is hereby given that the National Company Law Tribunal Kolkata Bench has ordered the
commencement of liquidation ofthe REACON ENGINEERS (INDIA) PVT LTD on17/12/2024.

The stakeholders of REACON ENGINEERS (INDIA} PVT LTD on are hereby called upon to submit their
claims with proofon or before16/01/2025, to the liquidator at the address mentioned againstitem No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submitthe claims with the proofin person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties.

In case a stakeholder does not submit its claims during the liquidation process, the claims submitted by
such a stakeholder during the corporate insolvency resolution process under the Insolvency and
Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2018,
shall be deemed to be submitied under section 38. /

Sd/-!

Mr.Sanjeevdhunjhunwala

Liquidator

/s REACON ENGINEERS (INDIA) PVT LTD

IBBHIPA-001/IP-P00325/2017-18/10595

AFA Valid Till 30/06/2025

9, Weston Street, Siddha Weston, Suite No. 134, Kolkata-700013

Date :22.12.2024 Correspondence Email ID: cirp.reacon@gmail.com
Place * Kolkata Registered Email ID: sanjeevjhunjhunwala@gmail.com




kocHl  MONDAY, 23 DECEMBER 2024

FORMB
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India
{Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF REACON ENGINEERS (INDIA)PVT LTD

PARTICULARS DETAILS

Name of corporate debtor REACON ENGINEERS (INDIA) PVTLTD
Date of incorporation of corporate debtor 25/10/1998

Authority under which corporate debtor is|Registrarof Companies, Kolkata
incorporated /registered
Corporate |dentity No, / Limited Liability|U45201WB1988PTC045417
Identification No.of corporate debtor
Address of the registered office and principal|227, KAMALALAYA CENTRE, 156A LENIN
office (if any) of corporate debtor SARANI, KOLKATA, West Bengal, India, 700013
Date of closure of Insolvency Resolution Process |17/12/2024

Liquidation commencement date of corporate{17/12/2024

debtor (The order copy was received on 19/12/2024)

Name and registration number of the insolvency| SANJEEY JHUNJHUNWALA

professional acting as liquidator IBBI/IPA-001/IP-P00325/2017-18/10595.
Address and e-mail of the liquidator, as{Siddha Weston, 9 Weston Street, Suite No 134,
registered with the Board Kolkata-700013
sanjeevjhunjhunwala@gmail.com
10.|Address and e-mail to be used for|Siddha Weston, 9 Weston Street, Suite No 134,
correspondence with the liquidator Kolkata-700013, cirp.reacon@gmail.com

11. |L.astdate for submission of claims 16/01/2025

Notice is hereby given that the National Company Law Tribunal Kolkata Bench has ordered the
commencement of liquidation of the REACON ENGINEERS {INDIA) PVT LTD on17/12/2024.

The stakeholders of REACON ENGINEERS (INDIA} PVT LTD on are hereby called upon to submit their
claims with proof on or before16/01/2025, to the liquidator at the address mentioned againstitem No, 10,

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submitthe claims with the proofin person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties.

In case a stakeholder does not submit its claims during the liquidation process, the claims submitted by
such a stakeholder during the corporate insolvency resolution process under the insolvency and
Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016,
shall be deemed to be submitied under section 38.

sosnor«.c».cn.b.wsv@

Sd/-

Mr.SanjeevJhunjhunwala

Liquidator

Mis REACON ENGINEERS (INDIA) PVT LTD

IBBI/IPA-001/IP-P00325/2017-18/10595

AFA Valid Till 30/06/2025

9, Weston Strest, Siddha Weston, Suite No. 134, Kolkata-700013

Date :22.12.2024 Correspondence Email ID: cirp.reacon@gmail.com
Place : Kolkata Registered Email ID; sanjeevjhunjhunwala@gmail.com
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Kokaza  MONDAY, 23 DECEMBER 2024

FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptey Board of India
(Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF REACON ENGINEERS (INDIA)PVT LTD

o PARTICULARS DETAILS
1. {Name of corporate debtor REACON ENGINEERS (INDIA) PVTLTD

2. |Date ofincorporation of corporate debtor 25/10/1998

3. |Authority under which corporate debior is{Registrarof Companies, Kolkata
incorporated /registered

4. |Corporate Identity No. / Limited Liability|U45201WB1988PTC045417
|dentification No.of corporate debtor

5. |Address of the registered office and principal}227, KAMALALAYA CENTRE, 156A LENIN
office (if any) of corporate debtor SARANI, KOLKATA, West Bengal, India, 700013

. | Dateof closure of Insolvency Resolution Process {17/12/2024

6
7. |Liquidation commencement date of corporate|17/12/2024
debtor (The order copy was received on 19/12/2024)

8. |Name and registration number of the insolvency| SANJEEV JHUNJHUNWALA
professional acting as liquidator IBBI/IPA-001/IP-P00325/2017-18/10595.

0. |Address and e-mail of the liquidator, as|Siddha Weston, 9 Weston Street, Suite No 134,
registered with the Board Kolkata-700013
sanjeevjhunjhunwala@gmail.com

10.|Address and e-mail to be used for|Siddha Weston, 9 Weston Street, Suite No 134,
correspondence with the liquidator Kolkata-700013, cirp.reacon@gmail.com

11.|Last date for submission of claims 16/01/2025

Nofice is hereby given that the National Company Law Tribunal Kolkata Bench has ordered the
commencementof liquidation of the REACON ENGINEERS (INDIA) PVT LTD on17/12/2024.

The stakeholders of REACON ENGINEERS {INDIA)} PVT LTD on are hereby called upon to submit their
claims with proof on or before16/01/2025, to the liquidator at the address mentioned againstitem No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submitthe claims with the proofin person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties.

In case a stakeholder does not submit its claims during the liquidation process, the claims submitted by

such a stakeholder during the corporate insolvency resolution process under the Insolvency and

Bankruptcy Board of india {Insolvency Resolution Process for Corporate Persons) Regulations, 2016,
shal! be deemed to be submitted under section 38.

Sdl-

Mr.Sanjeevdhunjhunwala

Liquidator

M/s REACON ENGINEERS (INDiA) PVT LTD

IBBI/IPA-001/IP-P00325/2017-18/10595

AFA Valid Till 30/06/2025

9, Weston Street, Siddha Weston, Suite No. 134, Kolkata-700013

Date :22.12.2024 Correspondence Email ID: cirp.reacon@gmail.com

Place : Kolkata Registered Email ID: sanjeevjhunjhunwala@gmail.com




LUCKNOW,  MONDAY, 23 DECEMBER 2024

FORMB
PUBLIC ANNOUNGEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India
(Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF REACON ENGINEERS (INDIA)PVT LTD

Name of corporate debtor REACON ENGINEERS (INDIA) PVTLTD

. |Dateofincorporation of corporate debtor 25(10/1998

. |Authority under which corporate debtor is|Registrarof Companies, Kolkata
incorporated /registered

m PARTICULARS DETAILS
1.
2
3
4

. |Corporate Identity No. / Limited Liability|U45201WB1988PTC046417
Identification No.of corporate debtor
5, |Address of the registered office and principal|227, KAMALALAYA CENTRE, 156A LENIN
office (ifany) of corporate debtor SARANI, KOLKATA, West Bengal, India, 700013

Date of closure of Insolvency Resolution Process {17/12/2024

Ny

Liquidation commencement date of corporate|17/12/2024
debtor (The order copy was received on 19/12/2024)

8. |Name and registration number of the insolvency|SANJEEV JHUNJHUNWALA
professional acting as liquidator IBBIAPA-001/IP-P00325/2017-18/10595.

0. |Address and e-mail of the liquidator, as{Siddha Weston, 9 Weston Street, Suite No 134,
registered with the Board Kolkata-700013
sanjeevjhunjhunwala@gmail.com

10.|Address and e-mail to be used for|Siddha Weston, 9 Weston Street, Suite No 134,
correspondence with the liquidator Kolkata-700013, cirp.reacon@gmaii.com

11.|Lastdate for submission of claims 16/01/2025

Notice is hereby given that the National Company Law Tribunal Kolkata Bench has ordered the
commencement of liquidation ofthe REACON ENGINEERS (INDIA) PVT LTD on17/12/2024.

The stakeholders of REACON ENGINEERS {INDIA) PVT LTD on are hereby called upon to submit their
claims with proof on or before16/01/2025, tothe liquidator at the address mentioned againstitem No. 10.

Thefinancial creditors shall submit their claims with praof by electronic means only. All other creditors may
submit the claims with the proofin person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties.

In case a stakeholder does not submit its claims during the liquidation process, the claims submitted by

such a stakeholder during the corporate insolvency resolution process under the Insolvency and

Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016,
shall be deemed to be submitted under section 38. S

d/-

Mr.Sanjeevdhunjhunwala

Liquidator

M/s REACON ENGINEERS (INDIA) PVT LTD

IBBI/IPA-001/IP-P00325/2017-18/10595

AFA Valid Till 30/06/2025

9, Weston Street, Siddha Weston, Suite No. 134, Kolkata-700013

Date :22.12.2024 Correspondence Email [D: cirp.reacon@gmail.com

Place * Kolkata Registered Email ID; sanjeevjhunjhunwala@gmail.com
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PUBLISHED SIMULTANEOUSLY FROM AHMEDABAD, BENGALURY, BHOPAL, BHUBANESWAR, CHANDIGARH, CHENNHAL, HYOERABAD, KOCHI, KOLKATA, LUCKNOW, MUMBAI, HEW DELHI ARD PUNE
mumaal, MONDAY, 23 DECEMBER 2024

FORMB
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India
(Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF REACON ENGINEERS (INDIA)PVT LTD
sl

No. PARTICULARS DETAILS

1. |Nameofcorporate debtor REACON ENGINEERS (INDIA) PVTLTD
2. |Date ofincorporation of corporate debtor 25[10/1998

3. |Authority under which corporate debtor is|Registrar of Companies, Kolkata
incorporated /registered
4. [Corporate Identity No. / Limited Liability|U45201WB1988PTC045417
[dentification No.of corporate debtor
5. |Address of the registered office and principal}227, KAMALALAYA CENTRE, 156A LENIN
office (ifany) of corparate debtor SARANI, KOLKATA, West Bengal, India, 700013

6. |Date of closure of Insolvency Resolution Process | 17/12/2024

7. |Liquidation commencement date of corporate|17/12/2024

debtor (The order copy was received on 19/12/2024)

8. [Name and registration number of the insolvency| SANJEEY JHUNJHUNWALA

professional acting as liquidator IBBIIPA-001/1P-P00325/2017-18/10595.

0. |Address and e-mail of the liquidator, as|Siddha Weston, 9 Weston Street, Suite No 134,
registered with the Board Kolkata-700013
sanjeevjhunjhunwala@gmail.com
10.|/Address and e-mail to be used for{Siddha Weston, 9 Weston Street, Suite No 134,
correspondence with the liquidator Kolkata-700013, cirp.reacon@gmail.com
11.]Lastdate for submission of claims 16/01/2025

Notice is hereby given that the National Company Law Tribunal Kolkata Bench has ordered the
commencement of liquidation of the REACON ENGINEERS (INDIA) PVT LTD on17/12/2024.

The stakeholders of REACON ENGINEERS (INDIA) PVT LTD on are hereby called upon to submit their
claims with proofon or before16/01/2025, to the liquidator at the address mentioned againstitem No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submitthe claims with the proofin person, by postor by electronic means.

Submission of false or misteading proof of claims shall attract penalties.

In case a stakeholder does not submit its claims during the liquidation process, the claims submitted by
such a stakeholder during the corporate insolvency resolution process under the Insolvency and
Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016,
shall be deemed to be submitted under section 38.

Sd/-

Mr.SanjeevJhunjhunwala

Liquidator

M/s REACON ENGINEERS (INDIA) PVT LTD

IBBI/IPA-001/IP-P00325/2017-18/10595

AFA Valid Till 30/06/2025

9, Weston Street, Siddha Weston, Suite No. 134, Kolkata-700013

Date :22.12.2024 Correspondence Emalil ID: cirp.reacon@gmail.com

Place : Kolkata




, KOLKATA, LUCKHOW, MUMBAI, NEW DELHI AND PUNE

new petyr MONDAY, 23 DECEMBER 2024

FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India
(Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF REACON ENGINEERS (INDIA)PVT LTD

g‘o PARTICULARS DETAILS

1. |Name of corporate debtor REACON ENGINEERS (INDIA) PVT LTD

2. |Date ofincorporation of corporate debtor 25/10/1998

3. |Authority under which corporate debfor is{Regisirarof Companies, Kalkata
incorporated /registered

4. |Corporate Identity No. / Limited Liability|U45201WB1988PTC045417
Identification No.of corporate debtor
5. |Address of the registered office and principal{227, KAMALALAYA CENTRE, 156A LENIN
office {if any) of corporate debtor SARANI, KOLKATA, West Bengal, India, 700013

Date of closure of Insolvency Resolution Process | 17/12/2024

N>

Liquidation commencement date of corporate]17/12/2024
debtor (The order copy was received on 19/12/2024)

8. |Name and registration number of the insolvency| SANJEEY JHUNJHUNWALA
professional acting as liquidator [BBI/IPA-001/IP-P00325/2017-18/10595.

0. |Address and e-mail of the liquidator, as|Siddha Weston, 9 Weston Street, Suite No 134,
registered with the Board Kolkata-700013
sanjeevjhunjhunwala@gmail.com

10.|Address and e-mail to be used for|Siddha Weston, 9 Weston Streef, Suite No 134,
correspondence with the liquidator Kolkata-700013, cirp.reacon@gmail.com

11.|Last date for submission of claims 16/01/2025

Notice is hereby given that the National Company Law Tribunal Kolkata Bench has ordered the
commencementof liquidation ofthe REACON ENGINEERS (INDIA) PVT LTD on17/12/2024.

The stakeholders of REACON ENGINEERS (INDIA) PVT LTD on are hereby called upon to submit their
claims with proof on or before16/01/2025, to the liquidator at the address mentioned againstitem No. 10,

The financial creditors shall submiit their claims with proof by electronic means only. All other creditors may
submitthe claims with the proafin person, by postor by electronic means.

Submission of false or misleading proof of claims shall atiract penalties.

In case a stakeholder does not submit its claims during the liquidation process, the claims submitted by
such a stakeholder during the corporate insolvency resolution process under the Insolvency and
Bankruptcy Board of India {insolvency Resolution Process for Corporate Persons) Regulations, 2016,
shall be deemed to be submitted under section 38. 3
Mr.Sanjeevdhunjhunwala

Liquidator

Mfs REACON ENGINEERS (INDIA) PVT LTD

IBBI/IPA-001/IP-P00325/2017-18/10595

AFA Valid Till 30/06/2025

9, Weston Street, Siddha Weston, Suite No. 134, Kolkata-700013

Date :22.12.2024 Correspondence Email ID: cirp.reacon@gmail.com

Place : Kolkata Registered Email ID: sanjeevjhunjhunwala@gmail.com




PUHE  MQNDAY, 23 DECEMBER 2024

FORMB
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India
(Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF REACON ENGINEERS (INDIA)PVT LTD
8l

No. PARTICULARS DETAILS
1. |Name of corporate debtor REACON ENGINEERS (INDIA)PVTLTD

2. |Dateofincorporation of corporate debfor 251011998

3. |Authority under which corporate debtor is|Registrarof Companies, Kolkata
incorporated /registered

4, |Corporate Identity No. / Limited Liabilily|U45201WB1988PTC045417
Identification No.of corporate debtor

5. |Address of the registered office and principal{227, KAMALALAYA CENTRE, 156A LENIN
office (if any) of corporate debtor SARANI, KOLKATA, West Bengal, India, 700013

. |Date of closure of Insolvency Resolution Process |17/12/2024

6
7. |Liquidation commencement date of corporate|17/12/2024
debtor {The order copy was received on 19/12/2024)

8. |Name and registration number of the insolvency| SANJEEY JHUNJHUNWALA
professional acting as liquidator IBBI/IPA-001/IP-P00325/2017-18/10595.

9. |Address and e-mail of the liquidator, as|Siddha Weston, 9 Weston Street, Suite No 134,
registered with the Board Kolkata-700013
sanjeevjhunjhunwala@gmail.com

10.|Address and e-mail to be used for{Siddha Weston, © Weston Street, Suite No 134,
correspondence with the liquidator Kolkata-700013, cirp.reacon@gmail.com

11. |Last date for submission of claims 16/01/2025

Notice is hereby given that the National Company Law Tribunal Kolkata Bench has ordered the
commencement of liquidation ofthe REACON ENGINEERS {INDIA) PVT LTD cn17112/2024.

The stakeholders of REACON ENGINEERS (INDIA) PVT LTD on are hereby called upon to submit their
claims with proof on or before16/01/2025, to the liquidator at the address mentioned againstitemNo. 10,

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submitthe claims with the proofin person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties.

In case a stakeholder does not submit its claims during the liquidation process, the claims submitted by
such a stakeholder during the corporate insolvency resolution process under the Insolvency and
Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016,
shall be deemed to be submitted under section 38. ;
Sdl-

Mr.SanjeevJhunjhunwala

Liquidator

M/s REACON ENGINEERS (INDIA) PVT LTD

[BBI/IPA-001/IP-P00325/2017-18/10595

AFA Valid Till 30/06/2025

9, Weston Street, Siddha Weston, Suite No. 134, Kolkata-700013

Date ®22.12.2024 Correspondence Email ID: cirp.reacon@gmail.com
Place * Kolkata Registered Email ID: sanjeevjhunjhunwala@gmail.com




